
OFFICE OF TI-IE‘. CHIEF .TUDICIAL_l\LIAGISTR_A'IlE:
CEN_’I’RAL ,TIS HAZI-\RI_C_OURTS, DELI-II

RQSTER on DIGITALCOURTS (RECORDING or EVQ_1EN_CE)
In order to ensure smooth functioning of Digital Courts (Nl Act) pertaining to Central District,
the work regarding recording of evidence etc. shall take place as follows:

‘ S Court H H C l rPlace of l I Dayslof
f Workstafion/Recording | Evidence
7 of Evidence F
Ms. Pooja Suhag, JMFC (NI Act) ; 204, Extension Block, I Monday

M

= Friday
Sh.Mayanlt Aggarwal, JMFC (NI Act) 04, Extension Block Tuesday
‘,Digital Court No. - 2 (Central) . Tis Hazari Court = Thursday,

E 5 . Saturday

...._._. .-.. .- _.._..... . ...

___N_____-__--

R'

Digital Court No.-3 (Central) Tis Hazari Court 5 Wednesda
Friday

Digital Court No.- 4 (Central) T1s Hazan Court Thursday,
T . Saturday

sum -
For Chief u c' . istrate,

Central District, ‘s I-I .4ari Courts, Delhi

No 5999- 6014 lCJ'lV.[/Central/R.D/2025 ated: 18/06/2025
Cppy forwardedjorinformatjpn :-

The Ld. Registrar General, I-Ion’b1e I-Iigh Court of Delhi, New Delhi.
(Through Ld. Principal District 8: Sessions Judge (HQs), Delhi)
The Ld. Principal District 8: Sessions Judge (HQs), Delhi.
All the presiding officer posted in Digital NI Act Court, Central Disnict.
The Secretaries, Bar Association, THC/PHClKKDfRohini/Dwarka and Saket Courts.
For uploading on Central Web-site committee through LAYERS.
Reader to CJ'M,Central District, Delhi.
The Guard File. P

- Dut dicia Ma ' ate
For I ‘.¢ci agistrate,

CentralDis ' azari Courts, Delhi.

Digital Court No. - l, (Central) Tis I-Iazari Court _ Wednesdagr,

J

_._---_..__-____--.l---.

§Ms. Shubhan1jotKaur, JMFC (NI Act) 205, Extension Block, Monday,
Y\-

3Ms. Aradhana, JMFC (NI Act) O5 Extension B10 Tuesday,


